
[o be Published in the Gazette of lndia Enraordinary Part-ii, Section-3, Sub-
Section (ii)|

Govemment of lndia
Ministry of Commerce & lndustry

Department of Commerce
Directorate General of Foreign Trade

Notification No. 1 3 12020-26
New Delhi, Dated: March tl',2OZA

Subject: Amendmgnt to Paragraph 4.43 of the Foreign Trade Policy (FTp)
2023 - one-time relaxation for the Gems and Jeweilery sector.

S.O.(E): ln exercise of powers confened by Section 3 read with Section 5 of the
Foreign Trade (Development & Regulation) Act, 1992, as amended, read with
Paragraph 1.02 of the Foreign Trade Policy (FTP) 2A23,as amended time to time,
the Central Government hereby makes the following amendment in para 4.43 of
FTP 2023, in public interest, to mitigate the hardshipJfaced by exporters due to the
ongoing geo-political crisis in West Asia:
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Eftct of this Nortification: Specified category of Exporters of cut and polished
diamonds will now have a total of four monttrs (instead of three months) to avail
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import falls within March 01,2026 and May 31,2026. This relaxation is provided to
address logistical bottlenecks and transit delays arising from the current regional
instabilit-v
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